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received from Bihar State Tourism Dep-
_artment to start air services to Sanchi.
However, there is no airfield available at
Sanchi and it is not therefore possible to
airlink Sanchi at present.

V'islt of a High Level Team from US.A.

1456. SHRI B. V. DESAlL Will the
Minister of COMMERCE be pleased to
~ state: -

(a) whether it is a fact that a high level
team of the US Department of Commerce
has visited India during June or July, 1982
to make an on-the-spot study of the cash
aid enjoyed by the exporters of sanitary
castings;

(b) if so, whether the US team after vi-
sit has submitted a study report to the
Union Government; -

(¢) if so, the main features of the re-
port; ;

(d) to what extent the visit has been
helpful to both the countries;

(e) whether talks were held to improve
the trade between the two countries during
the current financial year; and

(f) if so, whether any final agreement
has been reached?

THE DEPUTY MINISTER IN THE
MINISTRR OF COMMERCE (SHRI P.
A. SANGMA): (a) No. Sir.

(b) to (f), Do not arise,

Trade Treaty with Nepal

1457. SHRI GHULAM RASOOL KO-
CHAK: Will the Mimister of COMMERCE
be pleased to state:

(a) whether it is a fact that India and
Nepal have signed a fresh treaty of trade
between the two countries;

(b) if so, the main features of the trade
agreement reached;

(¢c) whether both the countries have
agreed to check unauthorised trade that is
going on in both the countries; '

(d) if so, what steps have been agreed
by both sides to check this; and

(e) whether various steps have also been
agreed for checking smuggling by forej;:-
ners to these two countries?

THE DEPUTY MINISTER IN THw
MINISTRY OF COMMERCE (SHRI P.
A. SANGMA): (a) No, Sir.

(b) Does not arise.

(c) and (d). During the meeting of the
Indo-Nepal Inter Governmental Commi-
tee, comprising senior officers of the *wo
governments, held a4t Kathmandu from
11th May, 1982 to 14th May, 1982, it was
agreed thal:—

(i) There should be exchange of in-
formation on timely, regular and prompt
basis to facilitate wavestigation into cases
of unauthorised trad:;

(ii) Contact points were designueed
on both sides to facilitate easier and
direct communication between the con-
cerned authorities;

(iii) there should be meeting between
the concerned authorities at regular in-
tervals.

(e) No steps have been specifically ag-
reed to check smuggling by foreigners.
However it is expected that implementation
of the above measures will help checking
smuggling by any person wrespective of
his nationality to these (wo countries.

Overdrafts by States

1458, SHRI A. T. PATIL: Will the
Minister of FINANCE ¢ pleased to state:

(a) effect of overdrafts of different Sia-
tes on the economy and planning of the
respective States and the Union; and

(b) whether the amounls overdrawn
have been utilised by Staies in the imple-
mentation of their Plans?

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERIEE): (a) While the
effect of the overdraft of different States
on the economy and planning is not zasily
assessable, as far as the country as a whole
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is concerned, any overdrawal by the States
bas an expansionary impact on the money
supply and consequently ®n the level of
pnces It 1s therefore, imperative that,
in order to ensure speedy development of
the country within a framework of stable
price®. the budgets of State Governments
need to be balanced. Without thiy kind
of fiscal discipline, there ‘z aiways a danger
of the price stability and consequently the
objective of speedy devclopment of the
country being jeopardised.

(b) Yes, Sir.
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Loan/ Aasistance to Birla Concerns from
Government Finance Institutions

1460. SHRI RAM VILAS PASWAHN:

SHRI RAJESH KUMAR
SINGH:

Will the Minister of FINANCE be

pleased to state:

(a) the amount of loan/assistance inm
one form or the other form the various
Government financial institutions have
given to the Birlas and rher sister con-
cerns during the last five years, year-wise
and the terms on which the loans have
been given;

(b) do Government exercise a check to
see that the loans givem to those industrial
houses have been properly utilised;

(c) bow much amount sut of the above
has been returned and how much is due
from each of them;

(d) whether any request from these in-
dustrial houses is still pending for grant
of loan and if so, the details thereof; and

(e) whether any loan was waived dur-
ing the same period in rezpect of the
above comcerny and if so, the details
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) The
amount of loans disbursed by the All India
term lending Public Sector Financial In-
stitutions, namely, Industrial Development
Bank of India (IDBI) and Industrial Fin-





